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1 2 3 4 5
(B) Private Sector (Majors)
TATA 5.00 5.00 3.00 13.00
ESSAR 4.60 3.90 6.00 14.50
ISW 4.10 6.90 - 11.00
JSPL 1.20 4.80 4.45 10.45
ISPAT 3.00 2.00 - 5.00
Bhushan Power & Steel * - 5.00 5.00
Bhushan Steel Ltd. * - 6.00 6.00
Monnet 0.60 0.90 1.00 2.50
Sub Total 18.50 23.50 25.45 67.45
(C) Other+Secondary Steel

22.60 - 1.27 23.87
Grand Total (A+B+C) 56.84 40.50 26.72 124.06

*Existing capacity include in other + secondary category.
12.00 Noon
PAPERS LAID ON THE TABLE

1. Report and Accounts (2005-06) of OIDC of Daman and Diu and Dadra and Nagar
Haveli Ltd., Moti Daman and related papers

2. Reports and Accounts (2006-07) of various tool room, Training Institutes, Centres and
related papers.
THE MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI MAHAVIR
PRASAD): Sir, I beg to lay on the Table:

I (1) A copy each (in English and Hindi) of the following papers, under sub-section (1) of section
619A of the Companies Act, 1956:—

(a) Fourteenth Annual Report and Accounts of the Omnibus Industrial Development Corporation
of Daman and Diu and Dadra and Nagar Haveli Limited, (OIDC), Mo Daman, for the year 2005-06,
together with the Auditor's Report on the Accounts and the comments of the Comptroller and
Auditor General of India thereon.

(b) Statement by Government accepting the above Report.

(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers mentioned
at (1) above. [Placed in Library. See No. L.T. 8074/07]

II. A copy each (in English and Hindi) of the following papers:—

(i) (a) Annual Report and Accounts of the Central Tool Room (CTR), Ludhiana, for the year
2006-2007, together with the Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report. [Placed in Library. See No. L.T.
7627/07]

(i1) (a) Annual Report and Accounts of the Indo German Tool Room (IGTR), Aurangabad, for
the year 2006-2007, together with the Auditor's Report on the Accounts.
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Statement by Government accepting the above Report. [Placed in Library. See No. L.T. 7630/07]

Fifteenth Annual Report and Accounts of the Indo German Tool Room (IGTR), Indore, for the year
2006-2007, together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report. [Placed in Library. See No. L.T. 7624/07]
Annual Report and Accounts of the Central Footwear Training Institute (CFTI), Agra, for the year
2006-2007, together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report. [Placed in Library. See No. L.T. 7623/07]

Annual Report and Accounts of the Tool Room and Training Centre (TRTC), Guwahati, for the year
2006-2007, together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report. [Placed in Library. See No. L.T. 7632/07]
Annual Report and Accounts of the Indo Danish Tool Room (IDTR), Jamshedpur, for the year
2006-2007, together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report. [Placed in Library. See No. L.T. 7633/07]

Fifteenth Annual Report and Accounts of the Indo German Tool Room (IGTR), Ahmedabad, for the
year 2006-2007, together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report. [Placed in Library. See No. L.T. 7617/07]

Annual Report and Accounts of the Centre for the Development of Glass Industry (CDGI),
Firozabad, for the year 2006-2007, together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report. [Placed in Library. See No. L.T. 7622/07]

Annual Report and Accounts of the Electronics Service and Training Centre (ESTC), Nainital, for
the year 2006-2007, together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report. [Placed in Library. See No. L.T. 7631/07]

Annual Report and Accounts of the Central Footwear Training Institute (CFTI), Chennai, for the
year 2006-2007, together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report. [Placed in Library. See No. L.T. 7626/07]

Annual Report and Accounts of the Process and Product Development Centre, Agra, for the year
2006-2007, together with the Auditor's Report on the Accounts.
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(b) Statement by Government accepting the above Report. [Placed in Library. See No. L.T.
7621/07]

(xii) (a) Annual Report and Accounts of the Institute for Design of Electrical Measuring
Instruments (IDEMI), Mumbai, for the year 2006-2007, together with the Auditor's
Report on the Accounts.

(b) Statement by Government accepting the above Report. [Placed in Library. See No. L.T.
7619/07]

(xiii) (a) Twenty-fourth Annual Report and Accounts of the Central Institute of Hand Tools
(CIHT), Jalandhar, for the year 2006-2007, together with the Auditor's Report on the
Accounts.

(b) Statement by Government accepting the above Report. [Placed in Library. See No. L.T.
7628/07]

(xiv) (a) Fifteenth Annual Report and Accounts of the Central Tool Room and Training Centre
(CTTC), Bhubaneswar, for the year 2006-2007, together with the Auditor's Report on
the Accounts.

(b) Statement by Government accepting the above Report. [Placed in Library. See No. L.T.
7629/07]

(xv) (a) Thirty-seventh Annual Report and Accounts of the Central Institute of Tool Design
(CITD), Hyderabad, for the year 2006-2007, together with the Auditor's Report on the
Accounts.

(b) Statement by Government accepting the above Report. [Placed in Library. See No. L.T.
7620/07]

(xvi) (a) Annual Report and Accounts of the Central Tool Room and Training Centre (CTTC),
Kolkata, for the year 2006-2007, together with the Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report. [Placed in Library. See No. L.T.
7634/07]

(xvii) (a) Annual Report and Accounts of the Process cum Product Development Centre (PPDC),
Meerut, for the year 2006-2007, together with the Auditor's Report on the Account.

(b) Statement by Government accepting the above Report. [Placed in Library. See No. L.T.
7618/07]

(xviii) (a) Annual Report and Accounts of the Fragrance and Flavour Development Centre
(FFDC), Kannauj, for the year 2006-2007, together with the Auditor's Report on the
Accounts.

(b) Statement by Government accepting the above Report. [Placed in Library. See No. L.T.
7625/07]
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[MR. DEPUTY CHAIRMAN in the Chair.]
Report and Accounts (2006-07) of HIL, New Delhi and related papers.
THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES
AND PENSIONS AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI SURESH PACHOURI): Sir, on behalf of Shri B.K. Handique, I beg to lay on the

Table, under sub-section (1) of section 619A of the Companies Act, 1956, a copy each (in English
and Hindi) of the following papers:—

(a) Fifty-third Annual Report and Accounts of the Hindustan Insecticides Limited (HIL),
New Delhi, for the year 2006-2007, together with the Auditor's report on the Accounts and
the comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company. [Placed in Library.
See No.L.T. 7805/07]

I. Report and Accounts (2006-07) of RITES Ltd., New Delhi & related papers.
II. Report and Accoutns (2006-07) of IRCTC, New Delhi & related papers.

III. Report and Accounts (2006-07) of Railtel Corporation of India Ltd. New
Delhi & related papers.

IV. Report and Accounts (2006-07) of IRCON international Ltd.; New Delhi &
related papers.

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI R. VELU): Sir, I beg
to lay on the Table, under sub-section (1) of section 619A of the Companies Act, 1956, a copy each
(in English and Hindi) of the following papers:—

(i) (a) Annual Report and Accounts of the RITES Limited, New Delhi, for the year 2006-2007,
together with the Auditor's Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company. [Placed in Library. See
No. L.T. 7463/07]
(i1) (a) Annual Report and Accounts of the Indian Railway Catering and Tourism Corporation
Limited (IRCTC), New Delhi, for the year 2006-2007, together with the Auditor's
Report on the Accounts and the comments of the Comptroller and Auditor General of
India thereon.

(b) Review by Government on the working of the above Corporation. [Placed in Library.
See No. L.T. 7464/07]

(iii) (a) Seventh Annual Report and Accounts of the Railtel Corporation of India Limited, New
Delhi, for the year 2006-2007, together with the Auditor's Report on the Accounts and
the comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation. [Placed in Library.
See No. L.T. 7465/07]

(iv) (a) Thirty-first Annual Report and Accounts of the IRCON International Limited, New
Delhi, for the year 2006-2007, together with the Auditor's Report on the Accounts and
the comments of the Comptroller and Auditor General of India thereon.



